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Setting aside the principle of social justice in Delhi University as well as other

universities in the ongoing admission process
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'The merit list will include SC, ST, OBC and EWS irrespective of category that
meet the criteria of merit for UR whereas at the ground zero level it is being
violated'. 1 would urge the House, through you, Sir, that the hon. HRD Minister
must intervene and make sure that the idea of social justice is implemented in

letter and spirit. Thank you.

MR. CHAIRMAN: JThaji, you please meet me personally. I also happen to be
the Chancellor of Delhi University. We will discuss it and then take it up with the

University.
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SHRI B. K. HARIPRASAD (Karnataka): Sir, | associate myself with the issue raised
by the hon. Member.

SHRI MOHD. ALI KHAN {Andhra Pradesh): Sir, 1 also associate myself with
the 1ssue raised by the hon. Member.

DR. L. HANUMANTHAIAH (Karnataka): Sir, I also associate myself with the

1ssue raised by the hon. Member.
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SHRIMATT WANSUK SYIEM (Meghalaya): Sir, I also associate myself with the

issue raised by the hon. Member

SHRI VAIKO (Tamil Nadu): Sir, T also associate myself with the issue raised by
the hon. Member.

SHRI SUBHASISH CHAKRABORTY (West Bengal): Sir, I also associate myself
with the issue raised by the hon. Member.

SHRIMATT SHANTA CHHETRI {West Bengal): Sir, I also associate myself with
the 1issue raised by the hon. Member,

SHRI RITABRATA BANERJEE (West Bengal): Sir, 1 also associate myself with
the issue raised by the hon. Member,

SHRI K. C. RAMAMURTHY (Karnataka): Sir, I also associate myself with the

concern raised by the hon. Member.

PROF. M. V. RAJEEV GOWDA (Karnataka): Sir, I also associate myself with the

concern raised by the hon. Member.

SHRIMATI SAROJINI HEMBRAM (Odisha): Sir, I also associate myself with the

concern raised by the hon. Member.
Non-utilization of ¥1500 crore sanctioned for Smart City project in Punjab
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